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KARNATAKA LOKAYUKTA
No.UPLOK-1/DE/455/2018/ ARE-14 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001.

Dated 06.12.2022.

RECOMMENDATION

Sub:- Departmental inquiry against Smt.Surekha
Srishaila Indi, the then Panchayath Development
OffieerUmara BK Village, Athani Taluk, Belagavi

Dist. - reg.

Ref:- 1) Government Order No.RDP 302 GPS 2018
(Part-1) dated 17.09.2018.

2) Nomination order No. UPLOK-1/DE/455/ 2018
dated 29.09.2018 of Hon'ble Upalokayukta,
State of Karnataka.

3) Inquiry report dated 30.11,2022 of Additional
Registrar of Enquiries—14, Karnataka
Lokayukta, Bengaluru.

o (o o ) o

The Government by its order dated 17.09.2018 initiated the
disciplinary proceedings against Smt.Surekha Srishaila Indi, the

then Panchayath Development Officer, Ugara BK Village,

el

Athani Taluk, Belagavi Dist, [hereinafter referred to as



Delinquent Government Officer, for short as * DGO ’ ] and

enlrusted the Departmental Inquiry to this Institution.

2. This Institution by Nomination Order No. UPLOK-
1/DE/455/2018 dated 29.09.2018 nominated Additional
Registrar of Enquiries-14, Karnataka Lokayukta, Bengalury, as
the Inquiry Officer to frame charges and to conduct
departmental inquiry against DGO for the alleged charge of

misconduct, said to have been committed by her.

3. The DGO was tried for the following charge:
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4. The Inquiry Officer (Additional Registrar of Enquiries-
14) on proper appreciation of oral and documentary evidence
has held that, the Disciplinary Authority has ’ partly proved’ the
above charge against the DGO Smt.Surekha Srishaila Indi, the

then Panchayath Development Officer, Ugara BK Village,

Athant—Tatuk, Belagavi—Pist—Fhe—DGO has_erroneously

released the funds under the scheme, to the persons who have

constructed the toilets prior to 2015-16.

5. On perusal of the entire materials on record, in order to
prove the misconduct of the DGO, the Disciplinary Authority
has examined one witness as PW-1 and got marked documents
Ex. P-1 to P45. The DGO got examined herself as DW.1 and
got marked Ex.D.1 to D.5 on her behalf. The entire evidence
and the materials on record disclose that, DGO has committed
misconduct. Therefore, there is no reason to deviate from the

opinion expressed by the Inquiry Officer. Hence, it is hereby
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recommended to the Government to accept the report of

Inquiry Officer.

6.  As per the information furnished by the Enquiry Officer,
DGO Smt.Surekha Srishaila Indi, is due to retire from service

on 31.07.2046.

7. Having regard to the nature of charge proved against the
DGO and considering the totality of circumstances, it is hereby
recommended to the Govt. to impose penalty of * withholding
three annual increments payable to DGO Smt.Surekha Srishaila

Indi, with cumulative effect’.

8. Action taken in the matter shall be intimated to this
Authority.

Connected records are enclosed herewith.

%/DQM”/

(JUSTICE K.N.PHANEENDRA)

Upalokayukta,
State of Karnataka.
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The Complainant has alleged the Respondents had committed irregularities and
misappropriation of amount under MGNREGA scheme for the year 2015-16. There is
misappropriation of amount to the extent of a sum of ¥21,59,413/- is shown to
have been spent by creating false records and fake NREGA wager. The Grama
Panchayath members have obtained benefits under Swatcha Bharat Abhiyana,
without constructing toilets and by showing the toilets constructed by other

beneficiaries.

The first respondent Smt. Surekha S. Indi, Panchayath Development Officer has
furnished comments on the complaint on 8/2/2017 denying the allegations. She has
stated that the works were selected in the Grama Sabha and after obtaining
approval from the Executive Officer, estimates were prepared. The works were
commenced depending upon the demand of wager. The wages were paid to wager
as per NMR through EFMS to their bank accounts. The amount for purchase of
materials was paid to the suppliers to the bank account of suppliers through EFMS.
The formation of C.C. Drains in the Village were taken up under the action plan 7
i.e., removal of flood water. During the year 2015-16, 328 beneficiaries who had
constructed toilets were granted benefits under Swatch Bharat Abhiyana. Further,
the Respondent has submitted that regarding the expenditure incurred in the
Panchayath, social audits were conducted and there were no objections in the

accounts.



The Executive Officer, Taluk Panchayath, Athani has submitted a report dated
13/2/2017, that there is no irregularity or misappropriation of funds in the works

executed by the Ugar Badruk Grama Panchayath, Athani Taluk.

Thereafter, the complaint was referred to Superintendent of Police, Karnataka
Lokayukta, Belagavi under Section 15(3) of Karnataka Lokayukta Act for
investigation. The Deputy Superintendent of Police, Karnataka Lokayukta, Belagavi
conducted investigation and has submitted report dated 2/8/2017. The Deputy
Superintendent of Police has stated that he had visited the Ugar Bhadruk Gram
Panchayath on 28/7/2017 and obtained the records relating to the following 23

works—earriad—outby the Panchayath during the vear 2015-16 under MGNREGA

scheme.

(1) Removal of rain flood water from the house of Bapu chougale to the house
of Mahavir Burje of Ugar Budruk village,

(2) Removal of rain flood water from the house of Shantha Mali to the house of
Yellappa Gondali of Ugar Budruk village,

(3) Removal of rain flood water from the house of Kallu Navalagera to
Mahadeva Mandir of Ugar Budruk village,

(4) Removal of rain flood water at Katakar Oni of Ugar Budruk village,

(5) Removal of rain flood water from the house of Virupakshi Kumbar to
Shiraguppi Road of Ugar Budruk village,

(6) Removal of rain flood water from the house of Manohar Rohidas to the
housc ot Balu Jamadar of Ugar Budruk village,

(7) Removal of rain flood water from the house of Santosh Kamble to River
Road of Ugar Budruk village,

(8) Removal of rain flood water by the side of PWD road from Teli land to Rahu
Birje house.

(9) Removal of rain flood water from the house of Vishnu Samagar to the house
of Parvathi Samagar of Ugar Budruk village,

(10) Improvement of Road from the house of Sheeraji Dange to the house of
Manohar Mane;

(11) Improvement of GET School premises

(12) Improvement of Road from the house of Manohar Rohidas to the house of
Balu Baig

(13) Improvement of Bharamappa Temple at Ugar Budruk village;

(14) Improvement of play ground of MLA Model Kannada Boys School at Ugar
Bhudruk school;

(15) Improvement of road from the house of Bhimu Naik to the house of Hazi
Chowdari



(16) Improvement of Road from the house of Gulab Jamkhane to the house of
Ramzan Dalayith

(17) Formation of road from the house of Bapu Khanje to the house of Devendra
Upadhye;

(18) Improvement of road from the house of Parasu Sanadi to the house of
Shankar Gombe through Sada Master house.

(19) Improvement of road from the house of Shoba Khurpe to the house of
Aruna Kusanale through the house of Shinde

(20) Improvement of Road from the house of Ramesh Angadi to the outer road
of village through the house of Murageppa Gavade

(21) Improvement of road from the house of Bapu Navi to the house of Prakash
Chowgle;

(22) Improvement of road from the ship of Kumbar Medicals to the P.W.D. road
through Madhavanad Matad

(23) Formation of road from the house of Yellappa Naik to Grama Panchayath
Godown.

The Deputy Superintendent of Police has submitted that regarding the quality of
work executed, it is to be got verified through an engineer. Further, the Deputy
Superintendent of Police has submitted that the present member of Grama
Panchayath namely Smt. Latha Vijaya Shinde; Smt. Prema Prakash Babannavar and
Smt. Vilasamathi Sanju Kabadage had constructed toilets in their own house and
they had submitted an affidavit before the Tahsildar while contesting the election
for Grama Panchayath stating that they have constructed toilets. After succeeding
in the elections, in March 2015, the above members of panchayaths had submitted
application for granting benefits under Swatch Bharath Abhiyana and they were
granted Rs.12,000 each under Swatch Bharat Abhiyana. The Deputy Superintendent
of Police, has stated that the first Respondent Smt.Surekha Srishaila Indi,
Panchayath Development officer and the President of the Ugar Budruk Grama
Panchayath Smt. Shynaz Askar Jamakhane have granted the incentive to the above

members of the Grama Panchayath at Grama Sabha.

In view of the report of Deputy Superintendent of Police, Smt. Shynaz Askar
Jamakhane, the then President of Ugar Budruk Grama Panchayath, Athani Taluk,

Belagavi District was impleaded as Second Respondent in this Complaint and the
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response of Respondents 1 and 2 on the investigation report of Deputy

Superintendent of Police was called.

The first Respondent Smt. Surekha Srishaila Indi, Panchayath Development Officer
and second Respondent Smt. Shainaz Jamkhane, President of Panchayath have
submitted comments on the investigation report of Deputy Superintendent of
Police. They have contended that the Panchayath Ombudsman had conducted an
enquiry into the allegations made by Complainant and has dismissed the case by
order dated 30/5/2017. The first Respondent has produced the copy of the order of

Ombudsman Zilla Panchayath, Belagavi.
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13.

Fhefirst ;c,p.eﬂd-em—has-f-unhe:-mniendpd that in relation to MGNREGA and SBM

works already an inquiry is initiated against her and the same is pending in
No.UPLOK-1/DE/ 775/2017/ ARE-7. It is noticed that Departmental inquiry pending
in No. UPLOK-1/DE/775/ 2017 relates to the works for the year 2016-17. In the
instant case, the works relates to the year 2015-16. Therefore, allegations in the
present complaint and the pending inquiry in No.UPLOK-1/DE/775/2017 are

different.

On perusal of the Order dated 30/5/2017 of Ombudsman, it is seen that the
Omhudsman has passed orders based on the report obtained by him from the Taluk
Executive Officer, Taluk Panchayath, Athani dated 29/9/2016, wherein, it is stated
that the Nodel officers i.e., Assistant Director (Akshar Dasoha) and Technical
Coordinator (NREGA), Taluk Panchayath, Athani have verified the documents in
relation to the allegations made by the Complainant and found that the works were
executed as per the MGNREGA guidelines. Further, the works stated in the report
dated 29/9/2016 relates to the year 2016-17 and the present complaint relates to
the works for the year 2015-16.

The Complainant has produced the details of expenditure on Muster Roll under
NREGA during the year 2015-16 and the Deputy Superintendent of Police, Karnataka
Lokayukta, Belagavi has collected the copies of Nominal Muster Rolls relating to the

works alleged to have been executed by the Ugar Budruk Grama Panchayath during
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15.

thc year 2015-16. The above documents are verified and the following are the

remarks in relation to the above documents.

Regarding the work of removal of rain flood water from the house of Bapu Chougle
to the house of Mahaveer Khurpe. The relevant copies of Muster Roll are Nos. 1814
and 3597. As per Muster Roll No. 1814, 19 NREGA wager are shown to have been
deployed for execution of work from 23/9/2015 to 7/10/2015. The total amount of
¥25,296/- was paid to them. Under Muster Roll No.3597, the same persons shown
In muster roll No.1814 are shown to have been deployed for work from 9/12/2015
to 14/12/2015 and an amount of T11,628/- is shown to have been paid to the
wagers. It is not clear as to why there is gap of two months. The nature of work
executed is not clear from the Muster Roll. Apart from wages, it is seen from the
copies of Bills obtained by the Deputy Superintendent of Police that on 8/10/2015,
385 kgs. of Steel was procured from M/s. Pratiksha Enterprises, Ugar Buduk,
Belagavi District for a sum of $22,330/- and 40 bags of cement was procured from
M/s. Pratiksha Enterprises for a sum of $14,000/-. The first Respondent Panchayath
Development Officer and 2nd respondent President have passed the above Bills for
payment on 7/12/2015. In the muster roll it is stated that the work has been
entered in Measurement book No0.90 at page 53. The copy of the measurement
book is not furnished. It is nol clear whether the work has been verified by the
jurisdictional engineer and whether there was stage wise verification of work.
Furthermore, the Deputy Superintendent of Police has produced a photograph
relating to the above work, from which the nature of work executed cannot be

identified.

Regarding the work of removal of rain flood water from the house of Shantha Mali
to the house of Yellappa Gondali. The relevant copies of Muster Roll are Nos. 1937
& 2474. As per Muster Roll No. 1937, 26 NREGA wager are shown to have been
deployed for execution of work from 7/10/2015 to 13/10/2015. The total amount of
337,128 was paid to them. Under Muster Roll No.2474, 14 persons are shown to
have been deployed for work from 9/11/2015 TO 15/11/2015 and an amount of ¥
19,992/- is shown to have been paid to the wagers. It is not clear as to why there is

gap in the execution of work. The nature of work executed is not clear from the

&



Muster Roll. Apart from wages, it is seen from the copies of Bills obtained by the
Deputy Superintendent of Police that on 16/11/2015, 803 kgs of Steel were
procured from M/s. Rajendra Sales, Ugar Road, Ainapur, for a sum of ¥46,574/- and
77 bags of cement were procured from M/s. Pratiksha Enterprises for a sum of 3
26,950/-. The first Respondent Panchayath Development Officer and 2nd
respondent President have passed the above Bills for payment on 11/1/2016. In the
muster roll it is stated that the work has been entered in Measurement book No.90
at pages 56 & 57. The copy of the measurement book is not furnished. It is not
clear whether the work has been verified by the jurisdictional engineer and whether

there was stage wise verification of work. Furthermore, the Deputy Superintendent

16.

of Police has produced a phatograph retatimgto—the—above-werk—em which the
nature of work executed cannot be identified.

(i) In relation to the work of removal of rain flood water from the house of Kallu
Navalagera to Mahadeva Temple, the relevant copies of Muster Roll is 3572. As per
Muster Roll No. 3572, 22 NRLGA wagcer are shown to have been deployed for
execution of work from 13/12/2015 to 18/12/2015. The total amount of 726,928/-

was paid to them. The nature of work executed is not clear from the Muster Roll.

(i) In relation to the above work, it is seen that 5,320 Cum of sand for a sum of ¥
6,91//-; 3,300 cum of 40 mm jelly, 1,660 Cum of 20 mm jelly for a sum of ¥9,010/
were procured from contractor Bharat S. Kambie. Further, 406 Kgs of Steel for a sum
of ¥23,548/-was procured from Vivek Enterprises and 60 bags of cement for a sum
of ¥21,000/- was procured from Pratiksha Enterprises. The above Bills were passed
by Respondents in the month of February 2016. It is not clear whether the above

materials were taken to stock and utilized for the work.

(iii) In the muster roll it is stated that the work has been entered in Measurement
book N0.90 al pages 18 and 79. The copy of the measurement book is not
furnished. It is not clear whether the work has been verified by the jurisdictional
engineer and whether there was stage wise verification of work. Furthermore, the
Deputy Superintendent of Police has produced a photograph relating to the above

work, from which the nature of work executed cannot be identified.
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17. (i) In relation to the work of removal uf rain flood water trom Katakar Oni in Ugar

Budruk village the work was shown to have been executed by engaging MGNREGA
labourers from 29/12/2015 to 3/1/2016 (NMR No.4382); from 7/1/2026 to
12/1/2016 (NMR No.4857) and from 26/1/2016 to 1/2/2016 (NMR No0.5869). In
NMR No. 4382 the total amount of wages paid is shown as $40,392/-; in NMR
No.4857, the total amount of wages paid is shown as $40,392/- and in NMR
No.5869, the total amount of wages paid is shown as $43,452/-. From the Muster
Roll reports or in the Nominal Muster rolls, the account numbers to which the
wages paid to the labourers was credited are not shown. It is not clear whether the
amount was credited to the bank account or by cash. Further, in the NMRs, the
nature of work carried out is not mentioned.
(i) Apart from payment of wages, the Respondents have shown the expenditure
towards the following in relation to the work of removal of rain flood water from
Katakar Oni in Ugar Budruk village.

Sl Particulars Name of  the | Bill No/ date Amount —‘

Agency/ firm
No.
i Purchase of M.S. Steel | Vivek _Ente_rprgs,_ 1129 23,200/-
& TMT Bar (400 Kgs) Ugar Khurd
12/2/16
2 Purchase of M.S. Steel & | Vivek Enterprises, | 1128 23,200/-
TMT Bars (400 Kgs) Ugar Khurd
12/2/16
3 Purchase of M.S. Steel | Vivek Enterprises, 1130 23,490/-
& TMT Bars (405 Kgs) Ugar Khurd
12/2/16
4 Purchase of M.S. Steel | Vivek Enterprises, | 1127 23,200/-
& TMT Bars (400 Kgs) | Ugar Khurd
12/2/16
5 Purchase of Cement Pratiksha 355 68,250/-
Enterprises
(195 Bags) 19/2/16
6 Providing and removal | Bharat S. Kamble 8/3/16 11,058/-

of centering, strutting | Civil Contractor
propping etc.

- S
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=

(57.5q.m)
7 40 mm jelly Bharat S. Kamble 8/3/16 9,814/-
Civil Contractor
9.5 Cum
8 20 mm jelly Bharat S. Kamble 8/3/16 19,288/-
Civil Contractor
(16.047 Cum)
9 Purchase of sand | Bharat S. Kamble 8/3/16 19,494/-
(14.995 Cum) Civil Contractor

It is not clear as to which work, the above materials procured were used and
whether the above materials were taken to stock by the Gram Panchayath.

(iii) It is staled in the above NMRs that the execution of work has been mentioned
in Measurement Book No. 91 at pages 4 & 5, 86, 91. In the above Bills, it is stated
that the entries were made in M.R. Nn.91 at pages 29, 30 & 31. The copies of
relevant M.B. Book are not furnished. It is not clear whether there is stage wise
verification of work and the jurisdictional engineer has verified the work.

(iv) The photograph produced by the Deputy Superintendent of Police does not
depict the work executed by Respondents.

18. (i) In relation to the work of removal of rain flood water from the house of

Virupaksha Kumbar to Shiraguppi Road in Ugar Budruk village the work was shown
to have been executed by engaging MGNREGA labourers from 29/12/2015 (NMR
No.4383); from 7/1/2026 to 12/1/2016 (NMR No0.4858) and from 26/1/2016 to
1/2/2016 (NMR No.5872). in NMR No. 4383 the total amount of wages paid is
shown as ¥52,632/-; in NMR No0.4858, the total amount of wages paid is shown as ¥
46,512/- and in NMR No0.5872, the total amount of wages paid is shown as
48,552/-. From the Muster Roll reports or in the Nominal Muster rolls, the account
numbers to which the wages paid to the labourers was credited are not shown. it is
not clear whether the amount was credited to the bank account or by cash. Further,

in the NMRs, the nature of work carried out is not mentioned.



(il) Apart from payment of wages, the Respondents have shown the expenditure

towards the following in relation to the work of removal of rain flood water from

the house of Virupaksha Kumbar to Shigaguppi Road in Ugar Budruk village.

sl. [ particulars Name of Bill No/ | Amount
Agency/ firm date
No.
1 Purchase of M.S. Steel & | Vivek Enterprises, | 1044 23,212/-
TMT Bar (400.2 Kgs) Ugar Khurd
12/2/16 i
2 Purchase of M.S. Steel & | Vivek Enterprises, | 1043 23,212/- |
TMT Bars (400.2 Kgs) Ugar Khurd
12/2/16
3 Purchase of M.S. Steel & | Vivek  Enterprises, | 1042 23,212/-
TMT Bars (400.2 Kgs) Ugar Khurd
12/2/16
4 Purchase of M.S. Steel & | Vivek  Enterprises, | 1041 __53751_2/-—_
TMT Bars (400.2 Kgs) Ugar Khurd
12/2/16
5 Purchase of M.S. Steel & | Vivek Enterprises, | 1040 23,212/-
TMT Bars (400.2 Kgs) Ugar Khurd
12/2/16
6 Purchase of Cement (140 | Pratiksha 343 42,700/-
Bags) Enterprises
30/1/16
(7 Purchase of Cement (142 | Pratiksha 344 43,310/-
Bags) Enterprises [
2/2/16 |
8 40mmijelly Bharat S. Kamble 12/2/16 16,807/ |
Civil Contractor
16.270 Cum
9 20 mm jelly Bharat S. Kamble 12/2/16 27,574/-
Civil Contractor
(22.940 Cum)
R _

It is not clear as to which work, the above materials procured were used and

whether the above materials were taken to stock by the Gram Panchayath.

(iii) It is stated in the above NMRs that the execution of work has been mentioned in

Measurement Book No. 91 at pages 90, 91 &92. In the above Bills, it is stated that

B
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the entries were made in M.B. N0.91 at pages 19, 20, 24, 25, 26 and 27. The copies
of relevant M.B. Book are not furnished. It is not clear whether there is stage wise

verification of work and the jurisdictional engineer has verified the work.

(iv) The photograph produced by the Deputy Superintendent of Police does not

depict the work executed by Respondents.

(i) In relation to the work of removal of rain flood water from the house of Manohar
Rohidas to the house of Balu Jamedar in Ugar Budruk village the work was shown to

have been executed by engaging MGNREGA labourers from 29/12/2015 to

13

Mt

3/1/2016 (NMR No.4384 and from 26/1/2016 to 31/1/2016 (NMR No.5956). In
NMR No. 4384 the total amount of wages paid is shown as ¥35,496/-; and in NMR
No.5956, the total amount of wages paid is shown as ¥20,196/-. From the Muster
Roll reports or in the Nominal Muster rolls, the account numbers to which the
wages paid to the labourers was credited are not shown. It is not clear whether the
amount was credited to the bank account or by cash. Further, in the NMRs, the

nature of work carried out is not mentioned.

(i1) Apart from payment of wages, the Respondents have shown the expenditure
towards the following in relation to the work of removal of rain flood water from

the house of Manohar Rohidas to the house of Balu Jamadar in Ugar Budruk village.

Particulars Name of the | Bill No/ | Amount
Agency/ firm date
No.
20 mm jelly Subhas Y. 1/2/16 7,825/-
Gondhale
6.510 Cum
Steel (600 Kgs) Rajendra Sales 1/2/16 34,800/-
20 mm jelly " |subhasY. | 1/2/16 7,813/-
| Gondhale
6.500 Cum
L = b e
Sand | Subhas V. [ 1/2/16 | 10,412/
| Gondhale
8.009 Cum ‘

B
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Cement Bags Pratiksha 348 35,000/-

Enterprises
100 Bags 12/2/16

It is not clear as to which work, the above materials procured were used and

whether the above materials were taken to stock by the Gram Panchayath.

(iii) It is stated in the above NMRs that the execution of work has been mentioned in
Measurement Book No. 90 at pages 89, Measurement book No.91 at page 6. In the
above Bills, it is stated that the entries were made in M.B. No0.91 at pages 17 and 18.
The copies of relevant M.B. Book are not furnished. It is not clear whether there is

stage wise verification of work and the jurisdictional engineer has verified the work.

(iv) The photograph produced by the Deputy Superintendent of Police does not

depict the work executed by Respondents.

(i) In relation to the work of removal of rain flood water from the house of Santosh
Kamble to the road leading to river in Ugar Budruk village the work was shown to
have been executed by engaging MGNREGA labourers from 18/1/2016 to
23/1/2016 (NMR No.5431) and from 26/1/2016 to 31/1/2016 (NMR No0.5957). In
NMR No. 5431 the total amount of wages paid is shown as ¥18,360/-; and in NMR
No0.5957, the total amount of wages paid is shown as ¥12,444/-. From the Muster
Roll reports or in the Nominal Muster rolls, the account numbers to which the
wages paid to the labourers was credited are not shown. It is not clear whether the
amount was credited to the bank account or by cash. Further, in the NMRs, the

nature of work carried out is not mentioned.

(ii) Apart from payment of wages, the Respondents have shown the expenditure
towards the following in relation to the work of removal of rain flood water from

the house of Santosh Kamble to the road leading to river in Ugar Budruk village.

Sl.

No.

Particulars Name of the Agency/ | Bill No/ | Amount
firm date

14
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1 M.S. Steel & TMT bar | Vivek Enterprises 1101 23,490/-ﬁ
(405 Kgs)
1.3.16
2 Cement Pratiksha Enterprises 352 20,300/-
15.3.16
58 bags
3 40 mm jelly Bharat S. Kamble Civil 9.3.16 3,450/-
Contractor
(3,340 Cum)
4 20 mm jelly Bharat S. Kamble Civil 9.3.16 5,622/-
Contractor
4,677 Cum
5 Sand Bharat S. Kamble Civil 9.3.16 6,890/-
Contractor
5,300 Cum
L

It is not clear as to which work, the above materials procured were used and whether the

21

above materials were taken to stock by the Gram Panchayath.

(iii) It is stated in the above NMRs that the execution of work has been mentioned in
Measurement Book No. 91 at pages 1 & 7. In the above Bills, it is stated that the
entries were made in M.B. No.91 at pages 39 & 40. The copies of relevant M.B.
Book are not furnished. It is not clear whether there is stage wise verification of

work and the Jurisdictional engineer has verified the work.

(iv) The photograph produced by the Deputy Superintendent of Police does not

depict the work executed by Respondents.

(i) In relation to the work of removal of rain flood water from the land of Teli to the
house of Ravu Birje in Ugar Budruk village the work was shown to have been
executed by engaging MGNREGA labourers from 22/1/2016 to 27/1/2016 (NMR
No.5773); from 11/2/2016 to 16/2/2016 (NMR No.6920) and from 3/3/2016 to
8/3/2016 (NMR N0.8527). In NMR No. 5773 the total amount of wages paid is
shown as $27,540/-; in NMR No.6920, the total wages paid is shown as X35,496/-
and in NMR No.8527, the total amount of wages paid is shown as ¥29,376/-. From

the Muster Roll reports or in the Nominal Muster rolls, the account numbers to

€
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which the wages paid to the labourers was credited are not shown. It is not clear
whether the amount was credited to the bank account or by cash. Further, in the

NMRs, the nature of work carried out is not mentioned.

(ii) It is stated in the above NMRs that the execution of work has been mentioned in
Measurement Book No. 91 at pages 3, 21 and 40. The copies of relevant M.B. Book
are not furnished. It is not clear whether there is stage wise verification of work and

the jurisdictional engineer has verified the work.

(iii) The photograph produced by the Deputy Superintendent of Police does not

depict the work executed by Respondents.

(i) In relation to the work of removal of rain flood water from the house of Vishnu
Samagar to the house of Parvathi Samagar in Ugar Budruk village the work was
shown to have been executed by engaging MGNREGA labourers from 3/2/2016 to
8/2/2016 (NMR No0.6440) and from 20/2/2016 to 25/2/2016 (NMR No.7824). In
NMR No. 6440 the total amount of wages paid is shown as ¥35,496/-; and in NMR
No.7824, the total amount of wages paid is shown as ¥25,704/-. From the Muster
Roll reports or in the Nominal Muster rolls, the account numbers to which the
wages paid to the labourers was credited are not shown. It is not clear whether the
amount was credited to the bank account or by cash. Further, in the NMRs, the

nature of work carried out is not mentioned.

(i) Apart from payment of wages, the Respondents have shown the expenditure
towards the following in relation to the work of removal of rain flood water from

the house of Vishnu Samagar to the house of Parvathi Samagar in Ugar Budruk

village.
[—SL Particulars [ Name of the Agency/ | Bill  No/ [ Amount
firm date
No.
1 40 mm jelly Subash Y. Gondhale 17,094/-
Civil Contractor
(3,729 Cum)

16
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20 mm Jelly ]
(4,830 Cum)
Sand(5,720 Cum)
2 Cement Pratiksha Enterprises | 349 21,000/-
60 Bags 12.3.16
It is not clear as to which work, the above materials procured were used and
whether the above materials were taken to stock by the Gram Panchayath.
(i) Ttis stated in AR TENIRS Tt the exetutionofwork-has-beep-mentioned-ia
Measurement Book No. 91 at pages 13 & 32. In the above Bills, it is stated that the
entries were made in M.B. No.91 at page 49. The copies of relevant M.B. Book are
not furnished. It is not clear whether there is stage wise verification of work and the
jurisdictional engineer has verified the work.
(iv) The photograph produced by the Deputy Superintendent of Police does not
depict the work executed by Respondents.
93. In relation to the work of improvement of road from the house of Shiraj Dange to
the house of Manohar Mane in Ugar Budruk village, the following are the details of
NMR.
Sl NMR Period of work Amount shown to have | M.B. Number &
No. | Number been paid as wages Page No.
1 2045 28/10/15 to 88,536/- | 90/60, 61
10/11/15
The materials purchased for execution of above work are as follows:-
. | Name of the | Materials ﬁSili No. date [ Amount | M.B. No. &]
| No. 1 Agency purchased I \ | Page No
' | Supplier ' |
1 | Vivek Cement 965 [ 24,850/- | 90 \
Enterprises 71 Bags | 21/11/15 ~ Pg.70
| — [ m—
Cement | 966 \ 17,500/- | 90

&



50 Bags 21/11/15 Pg.69,70

Cement 967 8,400/- | 90
24 Bags 21/11/15 Pg.69,70

| Cement 964 24,850/- | 90
71 Bags 21/11/15 Pg.64,65

Cement 959 24,500/- | 90
70 Bags 21/11/15 Pg.64,65

2 Akshay Ashok | 20 mm Jelly Nil 48,922/- | 90
Ballel 40.70 cum Pg.65,66

Sand Nil 35,386/- | 90
27.22 Cum Pg.65,66

L

24. In relation to the work of improvement of JET School Premises in Urgar Budruk

Village, the following are the details of NMRs

Sl. NMR Number Period of work Amount shown to | M.B. Number
No. have been paid as | & Page No.
wages
1 2573 14/11/2015 to 41,412/- | 90/ 63
20/11/2015
25. Inrelation to the work of improvement of road from the house of Manohar Rohidas
to the House of Balu Baig the following are the details of NMRs.
SI. NMR Number Period of work Amount shown to | M.B. Number
No. have been paid as | & Page No.
wages
1 4473 1/1/2016 to 30,600/- | 55/ 86
6/1/2016
2 5958 26/1/2016 to 30,600/- | 91/ 7
31/1/2016
3 6273 1/2/2016 to 14,688/- | 91/ 9
6/2/2016
The materials purchased for execution of above work are as follows:-
S, Name of the Materials Bill No. date Amount M.B. No.
No. Agency Supplier | purchased & Page

B
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No
1 M/s.Bharat 20 mm Jelly 1351 32,021/- | 91/28
S.Kamble Civil 12/02/2016
Contractors
2 M/s.Pratiksha Cement 354 65,450/- | 91/
Enterprises 182 Bags 10/2/2016 278&28
26. In relation to the work of improvement of premises of Bharamappa temple in Ugar
Budruk Village, the following are the details of NMRs.
St RviR-NomToeT Periodofwork Armrount—showm—to——B-
No. have been paid as | Number &
wages Page No.
1 8740 6/3/2016 to 34,272/- | 91/ 40
11/3/2016
27. Inrelation to the work of improvement of Playground of MLA Model Kannada Boys’
School at Ugar Budruk village, the following are the details of NMRs.
Sl NMR Number Period of work Amount shown to | M.B. Number &
No. have been paid as | Page No.
wages
1 2572 4/11/2015 to 31,416/- | 90/ 69
20/11/2015
2 5097 13/1/2016 to 25,704/- | 90/ 91
18/1/2016
3 7830 20/2/2016 to 25,704/- | 91/ 24
25/2/2016
28. In relation to the work of improvement of road from the house of Bhimu Naik to the
House of Hazi Chowdhuri the following are the details of NMRs.
SI. | NMR Number Period of work | Amount shown to | M.B. Number & |
No. have been paid as | Page No.
| | | wages ‘I
[1 [2177 | 6/11/2015 to | 46,512/~ | 90/ 61 5
11/11/2015
2 3599 9/12/2015 to 45,288/- | 90/ 73




| 14/12/2015
'3 | 4859 7/1/2015  to 45,288/ | 90/ 90
12/1/2015
The materials purchased for execution of above work are as follows:-
Sl. Name of the Agency | Materials Bill No. date Amount M.B. No.
No. Supplier purchased & Page
Ne
|1 | Bahubali Nemanna | Sand 157 17,607/- | 90/ 76,77
Gadennavar 13.55Cum 23/12/15
2 Bahubali Nemanna | 20 mm metal | 156 18,031/- | 90/ 77
Gadennavar jelly 23.12.2015
15 Cum
3 | Vivek Enterprises ' Cement 822 63,000/- | 90/ 76
180 Bags 15.12.2015
4 Vivek Enterprises Cement |81 54,600/- | 90/ 66
156 bags 21.11.2015
5 Bahubali Nemanna | Sand 135 25,810/- | 90/ 67
Gadannavar 19.85 Cum 12.11.2015
6 Bahubali Nemanna | 20 mm metal | 134 35,798/- | 90
Gadannavar jelly 12.11.2015
29.78Cum
29. In relation to the work of improvement of road from the house of Gulab Jamakhane
to the House of Ramzan Dalayath the following are the details of NMRs.
Sl NMR Period of work Amount shown to have | M.B. Number &
No. | Number been paid as wages Page No.
1 3495 5/12/2015 to 41,616/- | 53/ 72
10/12/2015
2 3992 18/12/2015 to 36,720/- | 90/ 77
23/12/2015
3 4302 26/12/2015 to 26,112/- | 90/ 81
31/12/2015

The materials purchased for execution of above work are as follows:-

&
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Sl Name of the Materials Bill No. date Amount M.B. No. &
No. Agency Supplier | purchased Page No
1 Pratiksha Cement 283/ 20.12.2015 35,000/- | 90/ 81,82
Enterprises 100 Bags
2 Pratiksha Cement 282 56,000/- | 90/ 84
Enterprises 160 Bags 20.12.2015
3 Akshay Ashok | 20mm jelly 170 22,622/- | 90/ 82
Ballol 18.820cum 12.01.2016
4 Akshay Ashok | Sand 169 13,273/- | 90/ 82
Ballol 10.210cm 12.01.2016
5 B.S.Kamble Sand 163 19,500/- | 90/ 82
15.0 Cum 8.1.2016
6 B.S.Kamble 20mm Jelly 162 22,841/- | 90/ 82,83
19.0 Cum 8.1.2016
7 B.S. Kamble Tractor Hiring | 161 7,776/- | 90/ 74
8.1.2016

30. In relation to the work of formation of road from the house of Bapu Kanje to the

House of Sambu Kage through Devendra Upadya house, the following are the

details of NMRs.

Sl. NMR Period of work Amount shown to | M.B. Number & |
No. | Number have been paid as | Page No.
wages
1 5433 18/1/2016 to 39,168/- 91/ 3
23/1/2016
2 6355 2/2/2016 to 7/2/2016 23,460/- 91/ 12
The materials purchased for execution of above work are as follows:-
Sl. Name of the Materials Fill No. date Amount | M.B. NT\
No. Agency Supplier | purchased | & Page |
| ! No
1 | BS.Kamble | 20mmijelly | 120 - 32,454/- | 91/ 42 _i
27.0 cum 6.3.2016 ' |
2 | B.S.Kamble Sand 119 18,200/- | 91/42 |
— . e — SR — — i e ———— ‘|
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14.0 Cum 6.3.2016 [
3 Pratiksha Cement 345 58,550/- | 91/ 41
Enterprises 192 Bags 19.2.2016
31.  Inrelation to the work of improvement of road from the house of Parashu Sanadi to
the House of Shankara Gombe through Sada Master house, the following are the
details of NMRs.
Sl. NMR Period of work Amount shown to | M.B. Number & Page
No. | Number have been paid as | No.
wages
1 5774 23/1/2016 to 24,480/- | 91/ 8
28/1/2016
2 6274 1/2/2016 to 24,480/- | 91/ 9
6./2/2016
3 6791 8/2/2016 to 24,480/- | 91/ 20
13/2/2016
4 7826 20/2/2016 to 12,240/- | 91/ 26
25/2/2016
5 7827 20/2/2016 to 7,344/.- | 91 /26
25/2/2016
32. In relation to the work of improvement of road from the house of Shoba Khurpe to
the House of Aruna Kusanale through Shinde House, the following are the details of
NMRs.
Sl. NMR Period of work Amount shown to have M.B. Number &
No. | Number been paid as wages Page No.
1 5867 26/1/2016 to 34,272/- | 91/ 4
1/2/2016
2 6643 6/2/2016 to 30,396/- | 91/ 15
12/2/2016
3 7108 15/2/2016 to 26,520/- | 91/ 21
20/2/2016
The materials purchased for execution of above work are as follows:-
Sl. Name of the Materials Bill No. date Amount M.B. No.
No. Agency Supplier | purchased & Page No
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1 B.S. Kamble 20mm jelly 118/ 21,636/- | 91/ 44
18.0 Cum 16.3.2016
2 B.S. Kamble 20mm metal | 117 24,040/- | 91/ 44
20.0 Cum 16.3.2016
3 B.S. Kamble Sand 116 27,040/- | 91/ 43
20.8 Cum 16.3.2016
4 Pratiksha Cement 347 35,000/- | 91/ 43
Enterprises 100 Bags 23.2.2016
5 Pratiksha Cement 346 53,550/- | 91/ 42,43
Enterprises 153 Bags 21.2.2016 J

33. In relation to the work of improvement of road from the house of Ramesh Angadi to

the outer village road through the house of Muragappa Gavade house the following

are the details of NMRs.

Sl NMR Period of work Amount shown to | M.B. Number & Page
No. | Number have been paid as | No.
wages
1 8161 24.2.2016 to 7,344/- | 54/ 22
29.2.2016
2 5947 26.1.2016 to 22,032/-|91/6
31.1.2016
3 | 6275 1.2.2016 to 19,584/- | 91/ 10 o
6.2.2016
4 | 6960 11.2.2016 to 22,032/- | 91/ 21 o
16.2.2016
5 7279 17.2.2016 to 10,200/- | 91/ 22
22.2.2016
6 7280 17.2.2016 to 8,160/- | 91/ 22
22.2.2016

The materials purchased for execution of above work are as follows:-

Sl. Name of the Materials Bill No. date Amount M.B. No.
No. Agency Supplier purchased & Page
No \

1 | B.S.Kamble Sommidlly | 103 21,311/~ | 91/45 |

| 17.73cum | 1632016 | |
_ | |
8.859cum | | 11,517/ \l a

2 Pratiksha Cement Fso 37,800/- | 91/44 |

Enterprises 108 bags 11.3.2016 ‘ ‘

T AT Sy PR



34. In relation to the work of improvement of road from the house of Bapu Navhi to
the House of Prakash Chougle the following are the details of NMRs,
W NMR Number Period of work ‘Amount “shown to M.B. Number—‘
No. have been paid as | & Page No.
wages
1 6192 30.1.2016 to 34,272/- 1 91/ 8
4,2.2016
2 6644 6.2.2016 to 35,490/- | 91/ 14
11.2.2016
3 7825 20.2.2016 to 24,480/- | 91/ 25
| | 2522016 N
35.  In relation to the work of improvement of road from the Kumbar Medical Stores to
Kusunal PWD Road through Madhavanand Math, the following are the details of
NMRs.
sI. NMR Number Period of work Amount shown to | M.B. Number |
No. have been paid as | & Page No.
wages
1 6277 01/02/2016 to 24480/- | 91/11
06/02/2016
2 7289 18/02/2016 to 18360/- | 91/24
23/02/2016
3 8169 25/02/2016 to 12840/ | 56/26
01/03/2016
v} 8528 03/03/2016 to 41616/- | 91/40
| 08/03/2016
The materials purchased for execution of above work are as follows:-
sl Name of the Materials Bill No. date Amount M.B.No.
No, Agency Supplier | purchased & Page
No
1 |Akshay  Ashok | 40mm 117 18,594/ | 91/48
Ballol Jelly 16.03.2016
18.00 cum
2 Akshay Ashok | 40mm 116 19,627/-
Ballol Jelly 16.03.2016
19.00 cum (Bill not

B
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furnished) —‘
3 Akshay Ashok | 20mm 115 21,636/-
Ballol Jelly 16.03.2016
18.00 cum (Bill not
furnished
4 Akshay Ashok | 20mm 114 21,636/-
Ballol Jelly 16.03.2016
18.00 cum (8ill not
furnished
5 Akshay Ashok | Sand 113 26,000/-
Ballol 20.00 cum 16.03.2016
(Bill not
furnished
6. Akshay Ashok | Cement T+t 28000/
Ballol 80 bags 16.03.2016
(8ill not
furnished
7 Akshay Ashok | Sand 112 26,000/-
Ballol 20.00 cum 16.03.2016
(Bill not furnished
8 Vivek Enterprises | Cement 1112 28,000/- | 91/ 46,
80 bags 10.03.2016 47
9 Vivek Enterprises | Cement 1109 35,000/ | 91/ 46
100 bags 10.03.2016
10 | Vivek Enterprises | Cement 1108 35,000/- | 91/ 46
100 bags 10.03.2016
11 Vivek Enterprises Cement 1110 35,000/- | 91/ 45
100 bags 10.03.2016
12 Pratiksha Cement 353 35,000/- | 91/
Enterprises 100 bags 02.03.2016 45
L L ]

36. In relation to the work of formatio

n of road from the house of Yellappa Naika to the

godown of Grama Panchayath, the following are the details of NMRs.

sl. [

No. ‘
==
| |
[ |

NMR Number _1_Period of work

Amount l M.B. Number'\
shown to ‘ & Page No.

| have been | \
| paid as wages L

|
1 1_727—5 Oas | 17/02/2016 to | 33,660/- | 91/ 22 "
‘1 22/02/2016 _\ \ |

&



2 | 8160 | 2a/02/2016 to 34,272/- | 56/27
29/02/2016 /

37.

38.

39.

40.

In the above NMRs the details of Bank Accounts to which the amount was credited
to each of the N.R.E.G.A workers are not mentioned. The thumb impressions
obtained on the NMRs are not identified. The copies of Measurement Books stated
in the NMRs have not been furnished by the Respondents, as a result of which it is
not forthcoming whether the works alleged to have been executed werc inspected
periodically by the jurisdictional Engineer. The date of recording the M.B is not
forthcoming.  The details of work executed is not forthcoming in any of the

documents furnished.

The bills relating to the materials procured stated above are not attested. The
details of payment made to the above bills are not forthcoming. It is not clear
whether the materials procured through the above bills were taken to stock and
issued to the respective works. There are reasons to believe that Respondents 1
and 2 had passed the above Bills, without there being proper verification or work or

without execution of work.

The Deputy Superintendent of Police, Karnataka Lokayukta, Belagavi, in his report
dt.05/08/2017 has stated that Smt. Latha Shinde had submitted Nomination for
Gram Panchayath Member. She had filed an affidavit that she possessed toilet in
her house. After she being elected as Member of Panchayath on 31/07/2017, she
had been paid incentive of $12,000/- and the said amount was credited to the A/c
No. 10809634286 of her husband viz., Vijay Shinde at S.B. Ugar Budruk. Similarly in
respect of Smt. Prema Babannavar and Smt. Vilasamathi Kabadage who were
elected as Panchayath Members had submitted affidavit regarding construction of
toilet in their houses. But after their election as Panchayath Members the

respondents had paid the incentive of ¥12,000/- towards the toilets.

In view of the above discussions, the comments offered by the respondents are not
satisfactory. The material on record prima facie discloses that first respondent Smt.

Surekha Srishaila Indi, the then Panchayath Development Officer, Ugar Budruk

g
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Grama Panchayath, Athani Taluk, Belagavi District (Presently working at Gundewadi
Grama Panchayath, Athani Taluk, Belagavi District) has committed misconduct
under Rule 3(1)(i) to (iii) of the Karnataka Civil Services (Conduct) Rules, 1966.
There is also prima facie material against second respondent Smt. Shynaz Askar
Jamakhane, the then President of Ugar Budruk Gram Panchayath for taking action
against her under the provisions of the Karnataka Gram Swaraj & Panchayath Raj

Act, 1993.
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42.

43.
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ANNEXURES
Sl.
Particulars of Documents
No.
1 Witness examined on behalf of the Disciplinary Authority
PW-1 Sri. Rajendra Rudrappa Ambadagatti S /o Rudrappa,
Dy.SP, KLA, Belagavi.
2 Documents marked on behalf of the Disciplinary

Authority Ex.P-1 to Ex.P-45

Wﬂmﬁ&—%@&/—%@#ﬂ—%ﬂnﬁebgmn

Ex.P.2 Documents pertaining to Smt. Latha Vijaya Shinde.

Ex.P.3 Documents pertaining to Smt. Prema Prakash
Babannavar.

Ex.P.4 Documents pertaining to Smt. Vilasamathi Sanju
Kabadage.

Ex.P.5 Copy of photographs.

Ex.P.6 Nominal Muster Roll.

Ex.P.7 Bills pertaining to Ex.P.6.

Ex.P.8 Nominal Muster Roll.

Ex.P.9 Bills pertaining to Ex.P.8.

Ex.P. 10 | Nominal Muster Roll. i

Ex.P. 11 | Bills pertaining to Ex.P.10. —

Ex.P. 12 | Nominal Muster Roll.

Ex.P. 13

Bills pertaining to Ex.P.12.

g



Ex.P.

14
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Nominal Muster Roll.

Ex.P.

15

Bills pertaining to Ex.P.14.

Ex.P.

16

Nominal Muster Roll.

Ex.P.

17

Bills pertaining to Ex.P.16.

Ex.P.

18

Nominal Muster Roll.

Ex.P.

19

Bills pertaining to Ex.P.18.

Ex.P.

20

Nominal Muster Roll.

Ex.P.

21

Nominal Muster Roill.

Ex.P.

22

Bills pertaining to Ex.P.21.

Ex.P.

23

Nominal Muster Roll.

Ex.P.

24

Bills pertaining to Ex.P.23.

Ex.P.

25

Nominal Muster Roll.

Ex.P.

26

Nominal Muster Roll.

Ex.P.

27

Bills pertaining to Ex.P.23.

Ex.P.

28

Nominal Muster Roll.

Ex.P.

29

Nominal Muster Roll.

Ex.P.

30

Bills pertaining to Ex.P.29,

Ex.P.

31

Nominal Muster Roll.

Ex.P.

32

Bills pertaining to Ex.P.31.
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Ex.P.

33

Nominal Muster Roll.

Ex.P.

34

Bills pertaining to Ex.P.33.

Ex.P.

35

Nominal Muster Roll.

Ex.P.

36

Bills pertaining to Ex.P.35.

Ex.P.

37

Nominal Muster Roll.

Ex.P.

Ex.P. 39

38

Nominal Muster Roll.

Bills pcrtaining to Ex.P.38.

Ex.P.

40

Nominal Muster Roll.

Ex.P.

41

Bills pertaining to Ex.P.40.

Ex.P.

42

Nominal Muster Roll.

Ex.P.

43

Nominal Muster Roll.

Ex.P.

a4

Bills pertaining to Ex.P.43.

Ex.P.

45

Nominal Muster Roll.

Witness examined on behalf of the DGO, Documents

marked on behalf of the DGO

DW-1

Belgavi.

Sri. Surekha Shirshaila Indi, PDO, Ugara B.K,_

Documents marked on behalf of the DGOs through the

complainant

| Ex.D.1

[Comments dtd: 08/02/2017 submitted

institution.

" to this

|
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Ex.D.2 |Letter dtd: 13/02/2017 addressed by EO, TP,
Athani.

Ex.D.3 |Letter dtd: 30/05/2017 addressed to CEOQ, ZP,
Belgavi.

Ex.D.4 |Order dtd: 30/05/2017 passed by Ombudsman, ZP,
Belagavi.

Ex.D.5 |Letter dtd: 24/09/2016 submitted to this institution.

Dated this the 30th November, 2022

Bor= o) 2
(SUDESH RAJARAM PARADESHI)
Additional Registrar Enquiries-14,
Karnataka Lokayukta,
Bangalore.




